
45 w.,u~ AMtN', 

1983!J4. Tb~ Jellatb is 87 kms 
and present day tost ,is R.s. 75 
crares. Expenditure upto 31.3.86 
was Rs. 30 'lakhs. It has been, 
cleared for construction by Plann-
ing Commission in September '86 
and work is being taken up. Rs. 1 
crore bas been provitled durins 
t 986·87. 

(iv) Lakshmikantapur·Namkhana: A' 
proposal for new line from Budge .. 
Budge to Namkhana including 
Laksbmikantapur and Kulpi (length 
100 kms) was provisionally includ .. 
ed in 1 98 1- 8 2 Budget. 

The provision made upto 31 ,3.86 
was Rs. 3000 and Rs. 1000 has 
been provided during 1986- 87. Jt 
is now proposed to construct only 
Lakshmikantapur-Namkhana, 47 
kms long, for which a survey has 
been taken up. 

(v) Howrah .. Sheakhala: The work was 
incJuded in 1972-73 Railway 
Budget. The length is 17 Kms and 
present day cost is Rs. 1 2 crores. 
Expenditure upto 31.3.86 is 
Rs. 3000 and only Rs. 1000 has 
been provided for 1986-87. 

Further progress and completion of these 
lines will depend ()D availability of funds in 
the coming years. 

[Trans/at lon1 
,<H"'" 

Central takeover of SYL canal 

*57. SHRI KALI PRASAD PANDEY: 
SHRI P.M. SA YEED : 

,Will the Minister of WATER RE- . ' 
SOURCES be pleased to state: 

(a) whether Haryana Government has 
requested tbe Union Government to takeover 
the construction of SutJej- Yamuna link. 
canal; 

(c) whether Haryana Government also 
urged the Union Government to set the 
damaaed portion of the canal bank repaired; 

(d) if so, the action taken in this regard; 
and 

(e) the details of the total expenditure 
incurred on it so far? 

THE MINISTER OF WATER RE-
SOURCES (SARI B. SHANKARANAND) : 
(a) and (b). The Ooverntnent of Haryaoa 
have requested that the construction or the 
Sutlej Yamuna Link Canal be taken over by 
the Central Government for its early com-
pletion. The progress on the Sutlej Yamuna 
Link Canal is being m.onitored by the Mini-
stry of Water Resources ~nd a number of 
measures have been suggested fO the Punjab 
Government for exped iting the work on 
this canal. 

(c) to (e). The canal is still under con-
struction. No damage to the canal bank 
has been reported and the question of action 
taken in this regard or eKpenditure incurred 
on it does not arise. 

[English) 

PassfDger amenities at railway 
Itations on l{olbapur-Mtrsge 

Bombay line 

*58. SHRI R. S. MANE: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether Government are aware that 
at railway statioDs on Kolhapur .. M iragc-
Bombay railway line, facilities of tea stalls.' 
sbeds at platforms, suffici~nt accommodation 
for Station' Masters, lad ies waitiog rooms 
and safaiwalas have not been adequately 
provided; and 

(b) if so, tbe steps Government propose 
to ta,ke in tbis regard? 

(b) 1.1 so, the steps so far take by Union 
Government to ensure that thi' Jink canal is 
com'pleteel whbip a specified time frame say 
si" m~n,tbs; 

THB MINISTER OF .STATE OF 
THE MINISTRY OF ~AILWAYS (SHRI 

, ~ADI'IAVl\AO SGJNPJA) : (a). Tho pas. 
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senler amenities at stations on 'Bombay VT· 
Puae-Mir.j .. Kothapur section are pncraUy 
adequate. 

(b) Passenger ame,oitie. like sheds over 
platforms, etc. ~re provided on a proaramtn.. ' 
ed basis taking into consideration the avail-
abiJity of funds and comparative' needs of 
various stations. 

Payment to U. K. on account of 
boycott' ,of Commonwealth Games 

·.59. PROF. RAMKRISHNA MORE: 
SHRr MULLAPPALLY 

RAMACHANDRAN: 

Will the Minister of HUMAN RE· 
SOURCB DEVELOPMENT be pJeasesi to 
"a~: . 

(a), whether India has been caned upon 
to pay some amount for having boycotted 
the Thirteenth Commonwealth Games beld 
in Edinburgh in July, 1986: 

(b) if so, the details thereof and the 
decision taken by the Government in the 
matter; and 

(c) which other Commonwealth Coun-
tries having boycotted the games have been 
asked by the U. K. Government to pay? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DBVELOPMENJ' IN THE MINIS. 
TRY OF HUMAN RESOURCE DEVE .. 
LOPMENT (SHRIMATf MARGARET 
ALVA): (a) The rndian Olympic Associa-
tion bas indicated that it has not received 
any claim in tbis regard. 

(b) Docs Dot arise. 

(c) The information sought concerns 
transactions among foreign Governments and 
is not available. 

(Trans/allonl 

Central S~h')ols in Delhi 

*60. SHRt BHARAT SINGH: Will 
the Minis.ter of HU~VlAN RESOURCE 
DBVBLOPMSN Cciii be pleased to stato : 

(a) the' number of Central Scbool in 
rural . Delbi; 

(b) whether the~chndren in rural Delbl 
find It diftleult to get admission in CeDtral 
Schools; and 

(c) the nu~ber of Central Scbools now 
proposed to be opened in ~lbi and the 
toea tions thereof ? 

THe MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMA TI KRISHNA SAHI): <a) 6 
(Six). 

(b) The Central Schools are meant 
basically to cater either to the wards of 
transferable central government servants or 
the children of employees of public sector 
and ot~er central institutions which provide 
(or full expenditure for these Central Schools. 
Only a few children of Rural Delhi who 
apply for admission get it in Kendriya 
Vidyalayas. 

(c) The Kendriya Vidyalaya Sangathan 
has one proposal for op~ning a new Kendriya 
Vidyalaya in Paschim Vihar. 

[Eng/lgh] 

Central Financial Assistance to Dr. 
P. V. MSIJ(lJik MemorJal HospJtaJ 

340. PROF. MADHU DANDAVATE : 
'Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Government of ,Maharashtra 
ha~ a1ready recommended to the Union 
Health Ministry that Central financial ,assis-
tance may be given to the 'Dr.' p. v. 
Mandlik' Memorial Hospital' at Oni in the 
Rajapur Taluka of the Ratnagiri district of 
the backward Konkan region of Maharasbtra 
under the 'Special Schenle'; and . 

(b) if so, wh~n the financial Central 
grant would be given to the hosp.tal in view 
of its financial difficulties? 

TaB MlNIST8R OF STATS IN 
TRB DBPARTMENT OF HBALTH IN 


